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CENTRAL ADMINISTRATIVE TRIBUMAL: PRINCIPAL BEMRCH

Original Application No.2250 of zey1
MoA, MNOJIBI8/ 2000

New Delhi, this the 13th day of fFebruary, 2007
HON BLE MR.EKULDIP SINGH, MEMBE R Juumi )

Marayan Singh

S/ Shri Makhan Singh
RO K-129, Shakarpur,
Anandvas, Delhi.

Bhhagwan Das

Sio Bihari Lal

o K-128, Straioit par,
Anandwvas, Delhi.

Prem Chand

/0 Bihari Lal

R/o K-128, Shak i pur,
Anandvas, Delhi,

Amar Singh

E/0 Shri Makhan Singh
Rio K-~129, Shatkur pur,
Anandchvas, Delnl.

Jitendra

/0 Padam Singh

R/o K~68, Shalkurpur,

Anandvas, Delhi. —APPLICHRTS

(By Advocate: None)

(s

Versus

Union of Indis

through Secretary,

Ministry of Home Affalrs, North Bilogk,
New Dalhi,

The Director,
Irntelligence Bureau,

Minitstry of Home At ¥airs,
Government of India, New Delhi,

Assistant Qirector (G), Lntelligence HBuresy,
Ministry of Home Affairs,

85, Sardar Patel Matr g,

New Delhi. ~RESPONDEHTS

4

Advocate: Shri MM, Sudan, Sr. Counsel)

O.R.B E RIORAL)

Ey on ble Mr,Kuldip Simuhgmsmgerimw@;}

As no authorised person tas appeared on Gehsll




.

of  tihe applicants, theretore, the

detfault and non-prosecution.

{ K(\&LHJIP SimsH )
MERBER { JWDBL )

F Rakest




